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their brunches to advance such huge amount 
of loans to Indian Arms without the 
knowledge of the Reserve Bank? 

THE DEPUTY MINISTER IN 1HF. 
MINISTRY OF FINANCE (SHRI 
JANARDHANA POOJARY); (a) in 
accordance with usages and practices 
customary among bankers, the affairs of 
individual constituents of the bank cannot be 
divulged. 

(b) Foreign banks, like Indian banks are 
governed by the provisions of the  Credit 
Authorisation   Scheme. 

Progress regarding wage revision of LIC 
class I officers 

*218. SHRI R. RAMAKRISHNAN: Will 
the Minister of FINANCE be pleased to refer 
to the answer to Un-starred Question 296 
given to the Rajya Sabha on the 28th 
February, 1984 and state what progress has 
since been made in settling the demands for 
revision of pay scales. D.A. etc. of the Class I  
L.I.C. Officers? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF FINANCE (SHRI 
JANARDHANA POOJARY): The Officers of 
L.I.C. filed writ petition in the Supreme 
Court, in November, 1982 against the non-
revision of scales of pay and inadequacy of 
the Adjustment Allowance released in August, 
1982. The matter is still sub-judice. 

Landing of a Pakistani aircraft at 
Mukerian 

*219. SHRI RAMCHANDRA 
BHARADWAJ: 

SURI  ADINARAYANA 
REDDY 

Will the Minister of DEFENCE be pleased 
to state: 

(a) whether it is a tact that a Pakistani 
aircraft landed at Mukerian In Hoshiarpur 
district of Punjab on the 18th April  1984 

(b) whether it is also a fact that prior to this 
incident there have been several incidents of 
air violations by Pakistani aircraft; 


